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whooping couîh, diphtheriib and other 
*diseases take a very heavy  toll  of 
children—especially the school-going 
children- in this country?

RaJkumari Amrit Kaur: 1 have not 
got statistics from the States, but the 
only information I have is about the 
number of cases treated and the num­
ber of deaths recorded from  these 
diseases collected from the  annual 
reports.  I have not got the number 
of deaths under age-groups.

Shrl V. P. Nayar: May  I  know
whether the attention  of the  hon. 
Minister has been drawn to the refer­
ence  made by  the  Pharmaceutical 
Enquiry Committee, in its recent re­
port, that in view of tlM fact that 
whooping cough  and diphtheria are 
taking a very heavy toll of children 
—and also tetanus—Government 
should embark upon a project  and 
manufacture the  triple vaccine im­
mediately?

Rajkamari Amrit  Kaor: I  have 
taken note of the recommendations 
but the demand for the vaccine is so 
small from the States that I have not 
thought it worth while to embark on 
any venture. What is being produced 
today by the three firms seems  to 
suffice. ,

P. & T. Training Cbntrb, Hyderabad

*483. Shrl T, B, VlttM Bao: Will the 
Minister of Communicattoiis be pleased 
to refer to the reply given to unstarred 
question No. 620 on the 22nd Septem­
ber, 1954 and state:

(a) whether Government have since 
Tjeen able to acquire a plot of  land 
for the construction of a DepartDAental 
building to house the P. and T. Train­
ing Centre at Hyderabad;

(b) if so, when the construction of 
the buildinj; will start; and

(c) what amount out of the budget­
ed sum has so far been spent in this 
connection?

The Afflnister of Conunanicatloiia 
<Shri Jafjlvan Ram):  (a) No.

(b)  Does not arise in view of ans­
wer to part (a).

(c) Nil

Sliri T. a Vtttal lUo: Uuy l know 
what efforts have been made by Gov­
ernment for acquiring a plot?

Bhrl Jagjlvan Ram: Efforts  were 
M§fng made, but in the meantime, the 
entire question whether  we should 
have any institutes, like the one  at 
Saharanpur,  established  in  other 
places or not, is being examined  by 
the Ministry of Finance.

Shrl Krishiyusharya  Jodii: .Ques­
tion No. 499, standing  in my name, 
may also be taken along with this.

Mr. Speaker: Yes.

Railways of Former India States

*485, Shrl  Krishnacharya  Jô ;
Will the Minister of  Rallwajf  be 
pleased to state the nature of  the 
reforms introduced in thie Railways 
belonging to erstwhile  Indian Statef 
after they were integrated with  the 
Indian Railways from the 1st April, 
1950?

The  Deinity Mlnjeter of Railways 
and Traiisport (Shrl Alagesan): The
main  changes introduced on  the 
erstwhile Indian States Railwîys after 
integration with the Indian Railways 
were the implementation of the  re­
commendations of the Central  Pay 
Commission  and  the  adjudicator’* 
award.

Railways of Former Indian States

*499. Shri Krislmacharya JMhi: Will 
the Minister of Railways be  pleased 
to state whether  the  Railways  of 
the former Indian States have fallen 
Jta line with the Indian Itailways as 
far Administrative and other matters 
are concerned?

The Deputy Minister of Railways 
and Transport (Shrl Alageaan): The
administrative  set-ub  of -̂Indian 
States Railways has been brought in 
line with that of Indian  Railways. 
In other matters, such  as Qperating 
improvements,  passenger  and staff 
amenities, these railways are  being
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brought up to the level  of  Indian 
Railways expeditiously.

Shri Krlshiiacharya Joshl: May I
know, before integration, how many 
State Railways were  State-managed, 
and how  many  were  company- 
managed and what were  the defects 
in the old administration?

Mr. Speaker: He includes all the
States or only Hyderabad?

Shri Krishnacharya Joshl: The first 
part relates to all States and  the 
second part to Hyderabad.

Mr. Speaker: Can the hon. Minis­
ter give the information or does he 
want notice?

Shri Alagesan: All told, there were 
nine State Railways and they  were 
integrated with the Indian Railways. 
The Nizam State Railway was one.

Shri Krishnacharya  Joahi: What
were  the  reforms  introduced  in 
Hyderabad?

Shri Alagesan: In Transportation,
Commercial and Engineering Depart­
ments many of the practices  that 
were obtaining in the Indian Railways 
have been introduced. I do not think 
the House will expect me to read the 
catalogue.

Shri Kami Singhji: Is it a  fact
that the clerical staff in the former 
Bikaner Slate Railway have been ad­
versely affected by the integration of 
Railways?

Shri Alagesan: I should like  to
have notice.  I do not think  they 
would have been adversely affected.

Shri T. B. Vlttal Rao: May I know 
whether the service conditions of the 
Ex-Nizam State Railway  employees 
have been changed to their disadvan­
tage after the integration?

Stari Almgettn:  I should say, no.
I should like to know which aspect 
the hon. Member has in mind.

Mr. Speaker: We need not discuss 
the aspects.  Next question.

mfihr

fhs nifins s

 ̂Ml  ̂ !

W «rai  in ? 4

at?? ^

 ̂ 3imi «n, anr

HTvU  ̂j 'Siff

(w)  if, ^

Hti wvr ^

n̂nwnr frt) ; w  ff i

(w) HiTTlk /af  p-  ^

Htn  9n ryr ̂ wffst

^ it I

fftf : WT ari*?
5ti  m
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M90. Shri Jhulan Slnha: Will the 
Minister of Food and Agriculture be 
pleased to state:

(a) the production and consumption 
of Qur khandsari in India during the 
last three years;

(b) what effect the decrease in the 
production of white sugar in  the




